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BEFORE THE NATIONAL GREEN TRIBUNAL 

PRINCIPAL BENCH, NEW DELHI 

E.A. NO. 10/2023 

IN 

O.A. NO. 214/2021 

IN THE MATTER OF: 

SHAILESH SINGH 

VERSUS 

... APPLICANT 

CENTRAL POLLUTION CONTROL BOARD & ORS. .. .. RESPONDENTS 

STATUS REPORT ON BEHALF OF RESPONDENT NO. 3 - MUNICIPAL 

CORPORATION OF DELHI 

I, Dr. Sanjeev Gupta,s/o Late Sh. K.L. Gupta, aged about 56 years, wor\dng as Deputy 

Director, Veterinary Department, Municipal Corporation of Delhi~1l!~~fed to depose 

the present affidavit on behalf of Respondent No. 3, and do hereby affirril and state as under: 

1. That Hon'ble NGT vide order dated 30.10.2025 had directed-the respondent i.e. MCD to 

file a compliance report regarding establishment of lngesta/Dung Drying Plant at 

I 

1627



2. That the civil work of Ingesta/Dung Drying Plant has been completed. All the plant & 

machinery is presently at the site. However some work of installation of plant and 

machinery is in progress. 

3. That due to imposition of GRAP-4 two times in Delhi, the work of the establishment of 

Ingesta/Dung Drying Plant has been delayed. However, it is expected that the 

Ingesta/Dung Drying Plant would be functional by 31.01.2026. The photographs showing 

current status of Ingesta/Dung Drying Plant are annexed herewith as Annexure -R-1 

(colly). 

DEPONENT 

VERIFICATION: 2026 
n g ,~:.~: . 

Verified at New Delhi on this _q_ ~ay of @/ , 2025 that the contents of the above 

affidavit are true and correct to my knowledge, and nothing material has been concealed 
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Annexure R-1
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Dheeraj baudhh <dheerajbaudhh@gmail.com>

Proof of Service. Filing - Status Report on behalf of MCD(Shailesh Singh Vs.
CPCB & Ors. E.A No. 10/2023
1 message

Dheeraj baudhh <dheerajbaudhh@gmail.com> 9 January 2026 at 18:15
To: preeti singh <preetisingh1324@gmail.com>
Cc: wmc2dpcc2025@gmail.com

Dear Sir (s)

Please find attached a Draft of the Status Report in the above captioned matter. 

Manu Chaturvedi 
Advocate
Standing Counsel for MCD

D2579/2012 BA.LL.B.(Hons.) (NUJS.Kolkata) 
LL.M.(Dean's List ) (Univ. of California,
Berkeley Fulbright SchSolar)

C-347, 2nd Floor, Defence Colony,
New Delhi-110024
Ph:.931582795
E: manuchaturvedi@gmail.com
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